
CEN11AL ADMINIS1RATIVE ThIBUNAL 
ERNAKULAM BENCH 

O.A. 615/95 

FRIDAY, THIS ThE 11TH DAY OF OC1DBER, 1996. 

I-DN'BLE MR. P. V. VENKATAKRISHNAN, AtX4INISThATIVE MF14BER 

FON' BLE MR. A .M. SIVADAS, JUDICIAL MEMBER 

C. V. Vijayan S./o Velappakutty 
Telephone Supervisor (0) 
Ayyanthol Telephone Exchange, 
Aranttukara Village, 
Trissur. 	 . . Applicant 

By Advocate Mr. K.K. Balakrlshnan 

Vs. 

Union of India represented by the Secretary, 
Ministry of Communications, 
Government of India, 
Sanchar Bhavan, New Delhi. 

Director General of Telecom. 
Government of India, 
Sanchar Bhavan, New Delhi. 

General Manager, 
Telecom., Trichur. 	. 	 . .Respondent 

By Adrocate Mr. James Kurian, ACGSC 

The application having been heard on 11th October, 1996 
the Tribunal on the same day delivered the following: 
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P. V. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

Applicant who is a Telephone Supervisor, was punished 

by order dated .3.5.89 with withholding of one increment for one 

year from 	1.5.90 	and punished again by another order dated 

17.4.90 	with 	withholding of one increment for one year from 

• 1.5.92. Applicant contends that during the perIod 1.5.91 to 

1.5.92 there was no punishment operating against him. 

Therefore, according. to applicant he should be considered 

eligible for promotion during that period. He was subsequently 

considered for promotion and promoted on 1.3.94. 

2. 	It is seen from the reply statement that apart from the 

punishment set out, applicant was also censured by order dated 
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7.11.90. Apart from that we have called for the proceedings of 

thejDepartmental Promotion Committee held on 11.1.93 and we 

find that the case of the applicant was considered by the DPC 

and rejected as the service record of the applicant was not 

satisfactory. 

Under these circumstances, the prayer of the applicant 

to consider his promotion with eEect from 1.2.93 cannot be 

granted. The application Is devoid of merit and is dismissed. 

There shall be no order as to costs. 

Datel the 11th October, 1996. 

A.M. SI-VADAS 

1 iCIAL MEMBER 
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P. V. VENKATAKItIS HNAN 

ADMINISTRATIVE MEMBER 
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